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Recraliment of Scheduled Castes and
Scheduled Tribes

410, SHRI AMBESH : Will the PRIMB
MINISTER be pleased to refer to the reply
given to Unstarred Question No, 2328 on
the 16th June, 1971 regarding recruitment
of Scheduled Castes and Scheduled Tribes
and state :

(a) whether 1he requisite information has
since boen coliected ; and

(b) if so, whether it will be laid on the
Table of House ? .

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS AND IN
THE DRPARTMENT OF PERSONNEL
(SHRI RAM NIWAS MIRDHA):(a) and (b).
The requisite information has s0 far been
received from 32 Mumstries/Departmends-
A statement showing the information res-
ceived so far is placed on the Table of the
Meuse. [Placed in Library. See No.
L.T-1001/71}

Strictures agaiast Chairmaa of British
India Corporation, Kanpur

411, SHRI AMBESH : Will the
Minister of INDUSTRIAL DEVELOPMENT
be. pleased to state :

(8) whether the Inquiry Commission
has passed strictures against the Chairman
of the British India Corporation, Kanpur :
aud

™ it so, the main
strictores ?

roints of the

THE MINISTER OF STATE IN THE
MIMISTRY OF INDUSTRIAL DEVE-
LOPMENT  (SHRI  GHANSHYAM
QZA): (8 and (b). The Investigating
Authority on the affairs of British . lodia
Corporation Ltd, , Kanpur had stated in its
Repart-thst the male of the Chajtmag of
the Board of Dizectory of the Beitish India





